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(c) Since Cola nut extract are of plant
origin, its use in carbonated waters as an
optional ingredient would be permissible
under the P.F.A. Act/Rules. It may be
added that at present ‘“‘Cola’ drink is
not defined under the P.F.A. Act/Rules,
byt the matter is under consideration.

Revenue earned on North Eastern
way

678. SHRI RAM NARESH
KUSHWAHA: Will the Minister of
RAILWAYS be pleased to state:

(a) the revenue earned on the North
Eastern Railway from March to May
1978 and the corresponding period of

1979;

(b) the increase or decrease registered
in the earnings; and

(c) the reason therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) and (b). The
earnings of North Eastern Railway for the
period March ’79 to May ’79 registered
a decline when compared to that during
the period March ’78 to May’ 78 vide
figures given below:
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(Rupeesin Crores)
Earnings for Earnings for Decrease
March, 78 to March, 79 to
yay, 78. May, 79.
24°90 ~23°30 1-60

(c) The loading of goods traffic was
affected primarily due to following

reasons:

(i) Less offering of sugarcane traffic due
to suspension of cane crushing by
several factories earlier as compared
to the last year.

(ii) Less loading to destinations on
N.F. Railwaydue to movement
difficulties on that railway mainly
as a result of agitations.
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(a) whether Government have scen
the Press Report appeared in the ‘Indian
Express’ of the gist May, 19(79 wherein it
has been stated that 1/4th of the Leprosy
cases are in India; .
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(b) the number of Leprosy at present
in the country; and

(c) whether Government propose to
take special measure to eradicate this
disease from the country and if so, the
details thereof ?

(b) The total estimated number of
Leprosy cases in the country is 3.2 million
according to 1971 Census.
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Non-payment of wages to worker by
textiles Mills in Sarat

681. SHRI CHHITTUBHAI GAMIT :
Will the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased to
state: [ ]

(a) whether the Central Government
have recieved any complaints regarding
wages of 5,000 workers of the four textile
mills in the Surat city;

(b) whether textile workers waited the
wage increase, similar to those agreed to
by the Mazdoor Mahajan and the Mill
Owners Association in Ahmedabad  re-
cently; and

(c) if so, the reaction of the Central
Government thereto ?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) : (a)
to (c) . The information is being collected
and will be placed on the Table of the

House, as soon as it is received.

Leprosy cases in India
682. SHRI CHIMAN BHAIH.
SHUKLA:

SHRI G. M. BANATWALLA :
SHRI MUKHTIAR SINGH
MALIK :

SHRI SHANKERGHJI SINH]JI
VAGHELA :

Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to
state :

(c) Special measures to control the
disease have been taken through early
detection and regular treatment in a mas-
sive scale by establishing large number
of Leprosy Control Units, S.E.T. Cen-
tres, Urban Leprosy Units, Leprosy Hos-
pitals, and Wards, and Training Centres
etc.

Fraud with Job seekers

683. SHRI CHIMAN BHAI H.
SHUKLA: |

SHRI G. M. BANATWALLA

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government have seen the
press report appearing in the °‘Blitz’ da-
ted the and June, 1979 under the heading
¢‘Multi-crore fraud with job seekers for
gulf”’;

(b) if so, the facts; and

(c) whether any arrests have been made
by Government and steps taken to  curb
such frauds ?

THE MINISTER OF STATE IN

THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU) : (a) Yes Sir.

(b) According to the reports received
from authorities, a firm under the name
Al Hilal was established on 17-1 - gi in
Lucknow with a branch in New lhi
The stated functions of the firm were to
obtain employment for Indian nationals
abroad particularly in the Middle East.
The firm was registered with the Ministry
of Labour on 6-5-1978. The firm started
registration of intending  emigrants





